FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S. SIPL SMPL VD JV MINING PRIVATE

LIMITED
1 Name of Corporate Person SIPL SMPL VD JV MINING PRIVATE LIMITED
2 Date of incorporation of Corporate | 09/06/2020
Person
3 Authority under which Corporate Person | Registrar of Companies, Kolkata
is incorporated/registered
4. Corporate Identity Number of Corporate | U10200WB2020PTC237400
Person
5; Address of the registered office and | Ideal Plaza, 4th Floor, 11/1, Sarat Bose Road,
principal office (if any) of Corporate | Kolkata, West Bengal-700020
Person
6. Liquidation commencement date of | 22" July, 2025
Corporate Person
13 Name, address, email address, | Name: Mr. Sunil Choraria

telephone number and the registration
number of the Liquidator

Address: P-41, Princep Street, Suite No. 222,
2d Floor,

Kolkata — 700072, West Bengal.

E-mail address: chorariamba@rediffmail.com &
Sipl.liquidation@gmail.com
Telephone No.: 9831278326
Registration No.:
N01209/2022-23/14078

218t August 2025

IBBI/IPA-002/1P-

8. Last date for submission of claims

Notice is hereby given that the SIPL SMPL VD JV MINING PRIVATE LIMITED has commenced
voluntary liquidation on 22nd July, 2025

The stakeholders of SIPL SMPL VD JV MINING PRIVATE LIMITED are hereby called upon to submit
a proof of their claims, on or before 21t August 2025, to the liquidator at the address mentioned

against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

: Sunil Choraria
. IBBI/IPA-002/IP-N01209/2022-23/14078

Name of the Liquidator
IBBI Registration No.

AFA No. . AA2/14078/02/300626/203861
AFA valid till : 30/06/2026
Date :25.07.2025

Place : Kolkata
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SATURDAY. 26 JULY 2025
12 pages in 2 sections

— Business Standard

FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. SIPL SMPL VD JV MINING PRIVATE LIMITED

1. |Name of Corporate Person SIPL SMPL VD JV MINING PRIVATE LIMITED

2. |Date ofincorporation of Corporate Person 09/06/2020

3. [Authority under which Corporate Person is|Registrar of Companies, Kolkata
incorporated/registered

4. |Corporate Identity Number of Corporate Person | U10200WB2020PTC237400

5. |Address of the registered office and principal | Ideal Plaza, 4th Floor, 11/1, Sarat Bose Road,
office (ifany) of Corporate Person Kolkata, West Bengal-700020

6. [Liquidation commencement date of Corporate | 22nd July, 2025
Person

7. |Name, address, email address, telephone |Name: Mr. Sunil Choraria

number and the registration number of the [Address: P-41, Princep Street, Suite No. 222, 2nd

Liquidator Floor, Kolkata- 700072, West Bengal.

E-mail address: chorariamba@rediffmail.com &
Siplliquidation@gmail.com

Telephone No.: 9831278326

Registration No.: IBBI/IPA-002/IP-N01209/2022-

23/14078
8. |Lastdate for submission of claims 21st August2025
Notice is hereby given that the SIPL SMPL VD JV MINING PRIVATE LIMITED has commenced voluntary
liquidation on 22nd July, 2025

The stakeholders of SIPL SMPL VD JV MINING PRIVATE LIMITED are hereby called upon to submit a proof
of their claims, on or before 21st August 2025, to the liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall atiract penalties.
Name of the Liquidator: Sunil Choraria

IBBI Registration No.: IBBI/IPA-002/IP-N01209/2022-23/14078
Date :25.07.2025 AFA No.: AA2/14078/02/300626/203861
Place : Kolkata AFA valid till: 30/06/2026




